
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,  
SOUTHERN ZONE, CHENNAI  

 
APPEAL NO.  OF 2023 

 
S. Prasanth Kumar 

... Appellant 
 

Vs 
SEIAA and Ors. 

… Respondents 
 
 
 
 

ADDITIONAL TYPED SET FILED BY THE APPELLANT 
 

 
S No. Date Description Page No. 

1. 09.03.2018 Precise area communication 
issued to the Appellant 

112 

2. 08.03.2019 Mining Lease granted to the 
Appellant.  

114 

3 18.08.2023 Certificate issued by VAO.  128 
 

DATED AT CHENNAI ON THIS THE 8th DAY OF NOVEMBER 2023 
 
 
 
 
 

COUNSEL FOR APPELLANT 

Karthikeyan Elambharathi
36
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